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tutes duning the period from 1st April,
1975 to $1st March, 1977;

(b) the amount of duty involved in
each ex#:nption and the name and ad-
dresses of the parties beneiited by
such (xemption and the reasons for
grant of such excmptions;

tc) at whose initiative such special
exemption notifications were jssued;
and

(d) the level of final decision to
grant such exemptions taken?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGRAWAL): (a) to (d).
During the period between 1st April.
1975 and 31st March. 1977 about 1200
ad-hoc exemptions orders under sec-
tion 25(2) of the Customs Act, 1962 and
Rule 8(2) of the Central Excise Rules.
14944 were issued. It is not possible to
furnish the details regarding the
amount involved in each exemption or-
der, the name and address of the each
party benefited by such exemption.
initiator for each exemption and the
level of decision making at which it was
decided to grant ad-hoc exemption. The
exercise involved in collecting this in-
formation is very time consuming znd
voluminous in nature. Al these files
are spread at number of places in the
Central Board of Excise and Customs
and some of them are even with out-
side agencies like Shah Commission.
If the Hon'ble Member desires detailed
information about specific party or
parties, the information for the same
can be collected and furnished.

Sale of Aga Khan's Bungalow

4264, SHRI BRLJ BHUSHAN TI-
WARI: Will the Minister of FINANCE
be pleased to state:

(a) whether Aga Khan's bungalow
(Mahal) at Walkeshwar was sold to
the American Mission in Foreign Fx-
change;

(b) if so, the cost thereof; and

184:

(c) whether the permission from
the Reserve Bank of India had been
obtained for the deal?

THE MINISTER OF FINANCE AND -
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) No, Sir. However,
negotiationng are in progress for the
sale of the site of the Muniwarabad
Charitable Trust at Walkeshwar,
Bombay  (which till 1st December,
1972 formed part of the estate of late
Prince Ali Khan) to the American Mis-
sion.

(b, the sale price of the site may be
of the order of Rs. 89 lakhs.

(c) Permission of the Government
of India and the State Government con-
cerned is required in such cases.
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